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FRIDAY, NOVEMBER 22, 2024

FORMA -
PUBLIC ANNOUNCEMENT qj?lz'lﬁ dlers @ Union Bank BRANCH DHANKOT VILLAGE DHANKOT
[Regulation 14 of the Insolvency and Bankruptcy Board of India 2T 2= of India

DIST. GURGAON, HARYANA-122505

E-Auction 3ale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Inferest Act; 2002 read with Rule 87 8 of the Security Interest (Enforcement) Rule, 2002
Noalsse is hereby givan o e public in génesal and in particular to the Borrowars) and Guaranlor (5] that the beliow descnbed immovable propery morgaged [ charged 10 the Secured Craditor, fhe possassion of which has baen taken by the Authonzed Officer of Union Bank of

(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF RARTOGO TECH PRIVATE LIMITED
| RELEVANT PARTICULARS

WA WTE W ETSR & Sonenrumant af ndis urclerissdng

1. [Name of Corporate Debtor RARTOGO TECH PRIVATE LIMITED India [secured credisor), will be sold on *As iswhere is”, “As s what 5" and “Whatever there is” on the date mentioned below, for recovery of dues as menfioned hereunder to Union Bank of India from the: below mentioned Borrower(s) & Guarantons). The Reserve Price and the

2. |Date of incorporation of Corporate Debtor | 17th October 2017 Eamesl Monay Deposil are also manlioned haraunder:

3. |Authority under which the Corporate Companies Act 1956, ROC Delhi Duas to' ba R Price (Rs.)
Debtor is incorporated/ registered Description of the Immovable property put for auction r eserve Frice (Rs. i

4. |Corporate Identity Number of the Corporate Debtor] U72900HR2022PTC107217 I'f - addﬂam ;’;E"a“':h ! e . & m;::,f:m EMD Dat: : ndtT e

5. | Address of the Registered Office and Principal | N-180 SF, Mayfield Gardens, Gurgaon, 0. ame ress of Dorrower & uarantor - or Auction
Office (if any) of the Corporate Debtor Haryana, India, 122001 Status of the Possession Guarantor (Rs.) Bid Increment

6. |Liquidation commencement date of the | 18th November 2024 1 | Borrower(s) All that piece and parcel of Residential Plot situated at Khasra No, T626/121, | Rs. 11,20,671.57 a5 par Rs. 31,50,000/- 31-12-2024
Corporate Debtor Mr. Kapil Kumar, H.Mo. 11341, Gali No %, Sural Nagar-ll, Gurgaon Harvana Adm. 61 5q,. Yards, Gall No. 3, Opp. Rallway Line & Chiragy hospital, Jal Vihar, [ demand nofice . dated Rs. 3.15.000/- 12:00 Noon to

7. | Name of the Liquidator: Ganesh Panduranga Pai Swaroop Garden, Near Railway Station, Gurugram. In the name of Mr. Kapil | 03.04.2021 with further T '1 éﬂﬂ.l' 05:00 PM (with
Address of the Liquidator: No. 68, 6B, 6th Floor, Chitrapur Bhawan, 8th Main, Kumar, admeaguring 61.00 Sq. yd Bounded by (as per Deed), East: Other [interest, cosl & Rs. 31,500/ urlimited axtension

15th Cross Malleshwaram Bangalore 560055 Property, West: 15 Fi. Road. Morih: Other Propery, Souwlh: Cwner Property axpansss thenson of 10 minutes each)

pragnya.cas@gmail.com
9845666596; 080-23565641

Email address of the Liquidator:
Telephone number of the Liquidator;
Registration number of the Liquidator: IBBI/IPA-001/IP-P01313/2018-19/12054

8. | Last date of Submission of claims 19th December 2024

Notice is hereby given that RARTOGO TECH PRIVATE LIMITED commenced the voluntary
liquidation on 18th November 2024.

The stakeholders of RARTOGO TECH PRIVATE LIMITED are hereby called upon to submit proof
of their claims, on or before 19th December 2024, to the liquidator at the address mentioned
againstitem 7. The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

For detailed terms and condition of the sale, please refer to the link provided in https:/lebkray.in and hitps://www.unionbankofindia.co.infauction-property/view-auction-property.aspx
Date : 20-11-2024, Place : Gurugram Authorised Officer, Union Bank of India

Circle Office : Raj Tower, Shivaji Nagar

punjab national bank
Delhi Road, Saharanpur-247001 (UP)

... the name you can BANK upon!

Uolldl S12T61cd Sich

... MRINT BT dtEw!

o

Sd/-
Ganesh Panduranga Pai

Date : 22th November 2024

Insolvency Professional
Place : Bangalore IBBI/IPA-001/1P-P01313/2018-19/12054 E - AU CTl O N S ALE N OTl C E
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is
INVITIATION FOR EXPRESSION OF INTEREST hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the
Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s)
FOR CONSTRUCTION AGENGY and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties
This invitation for participation in EOQl is being made by 9 : P yaep 9 P prop :
Resolution Professional in terms of Section 20 of IBC, 2016, SC U O S CU SS S
as further approved by COC in its meeting held on 14,11, 2024 HED LE F THE E RED A ET
RELEVANT PARTICULARS .. . i . .
L [Fewma o i Govporats Dabitor R ey et S. Name of Branch Description of the Inmovable Properties Dt of Demand Notice ufs 13(2) Reserve Price DATE & Details ofThe
2. |Dete of incorporation of Comporate. | 02022006 No. Name of the Account Mortgaged/ Owner’s Name of SARFAESI ACT, 2002 EMD TIME Encumbrances
- -:;’W e s T ITEET—s Name & Addresses of the (Mortgagors of Property (ies)) Outstanding Amount Last Date of Deposit of EMD OF Known To
; fporaig [denify Mumber | LAEFTL A5 L .
&, |Address of ihe Regrl, DFce & Principal | Regd, Office B:22, Lower Ground Floor, Jangnurs Borrower/Guarantor Possession Date of u/s 13(4) . AUCTION The Se_cured
ciffice: if any] of e Corpocste Debiltr Exiersion, Mew Deshi 110004 of SARFAESI ACT, 2002 Bid Increase Amount Creditors
5 - 5 » | Comespondence Addmss; Link Mo, ) i i
Sy |FSRRNONCS: At wic AR | Carvey B UG Nature of Possession Symbolic/
e wsed for comespondence with tha | Fifth Boar, Tower A, The Conarthum, Sector 62 . .
Resclution Professions haida, LLP. - 204301 Physicall/ Constructive
Emasl Il for comespondence: 1. | PNB:DelhiRoad, Saharanpur Residential House built on Plot measuring 75 Sq Yards or 62.70 Sq Meters having 15-04-2024 Rs. 15,11,000/-
Crp o Tl oom Shri Anuj Kumar S/o Shri Raja Ram R/o H. No. | Dimensions in East 22 feet 6 inch, West 22 feet 6 inch, North 30 feet, South 30 16-12-2024 Not
PN/246, Near Shiv Mandir, Opp. ITl, Prem Nagar | feet pertaining to Khasra No. 86 situated at Gram Milakwajiuddinpur, Paragana, Rs. 15,43,980.22/- Rs. 1,51,000/- from Known
Yiurous foir th  mppect ke ekl sl g f-nsrtnactn Aty i Colony, Delhi Road, Saharanpur-247001 & Shri | Tehsil & Distt. Saharanpur owned by Shri Raja Ram S/o Fulla Singh vide Sale | with further interest & other expences 15-12-2024 11:00 AM to
1. Exproc oF Iibevan lx riritso sruims rpeimertect S les o appoatmen s Enabing Raja Ram s/o Shri Foola Singh R/o H. No. | Deed registered at Bahi No. 1, Jild No. 3072, Page 297 AD, Book no. 1, Jild No. = 04:00 PM
Gonstruction Agenay for consiruction related activities in Project iocated at Ferrous PN/246, Near Shiv Mandir, Opp. ITI, Prem Nagar | 3376, Pages 343/348 at S. No. 8987 on 27.06.1989 by Sub-Registrar, 29-07-2024 Rs. 20.000/- '
City. Sactor 19, Dharuhera. Haryana Progect; Colony, Delhi Road, Saharanpur-247001 Saharanpur. Boundaries as per Sale Deed — East: Rasta 10 feet wide, West: Plot Y
2. EQl are inwitad from Individuals/Firms, Companies (“Apphcant”}; Others, North: Remaining Part of Plot 75 Sq yards, South: Plot Kisan Bahadur Symbolic
2. Applicants Experienco;
A, Individualy Partriership Firm ¢ Company shall have experience for nof less than 10 2. | PNB:BeriBagh, Saharanpur Residential House west facing bearing MPL No. 3/1489-1490 measuring 62.50 20-04-2024 Rs. 30,03,000.00
vearsin construciion reloted activities; Shri Rakesh Bhardwaj S/o Shri Som Dutt Sharma | Sq Yards or 52.25 Sq Meters situated at Mohalla Janakpuri Saharanpur owned 16-12-2024 Not
b Preference woukd be Ei\'l""l for Appdicants ||;_-||,lir|H f:;.;r_||_'\;rir\-:|-||';|'\-__ in ::l_'-.','iEr.'_;. planning. a5 R/o H. No. 3/1489-1490, Mohalla Janakpuri, by Shri Rakesh BhardWaj S/o Shri Som Dutt Sharma vide Sale Deed registered Rs. 25,80,61551/' Rs. 3101’000/- from Known
wll 35 enecution of High Rise RO franmed structuse buildings Bajoria Road, Saharanpur- 247001 (U.P) &|atBahiNo. 1, Jild No. 2698, Pages 65 to 108 at S. No. 9276 on 10.12.2013 in the | with further interest and other expenses 11:00 AM to
A, Briel gtone of work of the Project ented. st FErous St Sactar 19, DRarihes, (Guarantor) Smt. Indu Sharma W/o Shri Rakesh | office of Sub- Registrar-lll, Saharanpur. Boundaries as per Sale Deed — East: 15-12-2024 04:00 PM
Haryana can be founi at webipage s 7 www.ferrousinfra,in/, ' Bhardwaj R/o H. No. 3/1489-1490, Mohalla|House K D Sharma, West: Road 4-meter wide, North: House Anil Dutt Sharma, 10-07-2024 Rs. 31,000/
B, The EON with a8 comples profile of its directors, regesliralions particularg may be Janakpuri, Bajona Road, Saharanpur- 247001 & | South: House Ga]endra Sharma Svmboli ’
subritted at the email id crplerusinlra@gmail.ecom and the orlginel copy of the Shri Sanjay Kr Sharma S/o Sunder Lal Sharma R/o H. No. 21/37, Saket Colony, Hakikat Nagar, Near Balaji Mandir, Saharanpur ymbolie
SEITHE Ty e submitied at contact address mentioned in the webpage only, latest by
Thursday 28.11 2024, 3. | PNB:KhalasiLine, Saharanpur Double Story Residential House Built on Western Part of Plot No.147 Bearing 20-01-2024 Rs. 29,00,000/-
&, Ineorspdete and late EOlare liahle to be rejected summanty. Shri Abhishek Kumar S/o Shri Sandeep Kumar | MPL No. 61 Pertaining to Khasra No. 305/1, 306, 310 & 312 Measuring area 90 16-12-2024 NOt
¥ incase of any quaery, aopscants may ermail at cimferrseainfradgmall.com: Saini R/o- Near Pranami Mandir, Shyampuri | Sq Yards or 75.25 Sq Meters having Dimension in East 45ft, West 45ft, North 18ft Rs. 28,06,006.00/- Rs. 2,90,000/- from Known
2 Sl /- Colony, Dhobi Ghat, Saharanpur - 247001 & Shri | & South 18ft situated at Dara Milkana Swad Bairoon Dar Abadi Hanuman Nagar, | with further interest & other expences 15-12-2024 11:00 AM to
Ashish Singh Abhishek Kumar S/o Shri Sandeep Kumar Saini | Pargana, Tehsil & Distrcit Saharanpur vide Sale Deed Registered on Bahi No. 1, 04:00 PM
RE of Farrous infrastruciure Private Limited R/o- H.No. 61, Hanuman Nagar, Near Behat | Jild No. 6835, Pages 93-124 at Sr. No. 186 on Dated 06.01.2022 at SRO-II, 06-06-2024 Rs. 30.000/-
I Regn, Mo, IBE1/1PA-002/ IP-NOO416,/ 201 7-18/11230 Road, Saharanpur-247001 & (Guarantor) Mohd. | Saharanpur. Boundries area as under (as per sale deed) East: Part of Plot no.147 '
Date: 21 11,2024 AFA Vatid Upta 3112 2025 Anas S/o Afak Ahmed R/o- Vardhman Colony, | of Smt. Kiran Bhatia, West: Plot no. 145, North: Road 15ft or 4.57 Meter wide, Symbolic
Place: Mew Dalhi ' T Behind Power House, Jain Bagh, Saharanpur South: Plotno.148
4. | PNB: Civil Lines, Saharanpur One Residential House pertaining old MPL No.1/751 & New No.1/1320 02-09-2021 Rs. 6.10.000/-
Poss ESSION NOTICE Sh. Ravi Kumar S/o Sh. Lal Chand & Sh. Lal | measuring area 42 sq yards or 35.12 sq mtrs having Dimension in East 16’ 3”, — 16-12-2024 Not
Chand S/o Sh. Sadhu Ram (Both) R/o 1/1320, | West 20’ 6”, North 19’ 6”, South 21’ 6” consisting all constructions therein & land Rs. 3,67,109/- Rs. 65,000/- from Known
WHEREAS, the authorized officer of Jana Small Finance Bank Limited (Formerly known Kala Kotwal Near Shiv Mandir, Khalasi Line |beneath the same with internal construction with electric fitting connection with | with further interest and other expenses 15-12-2024 11:00 AM to
as Janalakshmi Financial Services Limited)., under the Securitization And Reconstruction gﬁg?vr :lf;plg/o&Mi(sciliJ:r:afc‘:tgrfr)]p oSuhrid Trc';g‘; ?('Inrg: g’v?/fn‘g('iﬂt‘) ;”Sﬂﬁhésa\r/?'zbenf;?s't/ sltLUa?tggaar:ngo'\Sﬁgg'dP;ZaLisgel;{nEeé géw;ﬁfggil; 411.2021 “le 04:00 PM
ggigﬁ?g?é?i?%:ﬁ :éjclt:'i grflo;%?an)erneta%f\AS/i?f? li[:ltg I?Ttgfr?r?éASCéﬁ?r(i)ti el‘r?t(é;gsetx(%r?:%?c%fng grﬁ) Plaza, Saharanpur-247001 thereafter Ahata Railway, West: House owned by other & Rasta Gali 5 ft wide, : Rs. 7,000/
) - . North: Wall sold thereafter Ahata Railway, South: House owned by other Symbolic
Rules 2002 issued demand notices to the borrower(s)/ Co-borrower (s) calling upon the
borrowers to repay the amount mentioned against the respective names together with 5 |PNB:CivilLines, Saharanpur Residential house constructed on private Plot no 2 measuring area 70 sq yards or 30-04-2024 Rs. 19,95,000/-
interest thereon at the applicable rates as mentioned in the said notices within 60 days " | Shri Arun Jain S/o Vijay Jain R/o- 8/2024 Turiya | 58.52 sq mt. having Dimension in East & West 21ft, North & South 30 ft bearing 16-12-2024 Not
from the date of receipt of the said notices, along with future interest as applicable, inci- Nand Wali Gali No 6, Krishna Nagar Saharanpur -| MPL No. 8/1231 with all rights related to it situated at Mohalla Krishna Nagar, Rs. 14,80,369.90/- Rs. 2,00,000/-/- from Known
dental expenses, costs, charges etc. incurred fill the date of payment and! or realisation. 247001, Smt Sangeeta Jain W/o Shri Arun Jain| Saharanpur in the name of Smt Sangeeta Jain W/o Shri Arun Kumar Jain vide | with further interest and other expenses 11:00 AM to
: - R/o- 8/2024, Turiya Nand Wali Gali No 6, Krishna | Sale Deed Registered at Bahino 1, Jild no 4930, pages 397/418 at S.No. 2979 on 15-12-2024 04:00 PM
Sr. Borrower/ 13(2) NOtI.ce Date/ | Date/ Time Nagar, Saharanpur & (Guarantor) Smt. Nisha | dated 02.05.2008 in the Office of Sub Registrar-l, Saharanpur. Boundries Area as 10-07-2024
No Loan No. Co-Borrower/ Outstanding Due & Type of Goyal W/o Shri Sandeep Goel R/0 6/1, BehatRoad, | under — East: Road 9 feet wide, West: School Swami Turiyanand, North: Private Rs. 20,000/~
| Guarantor/ Mortgagor (|n RS.) as on Possession Near Balaji Mandir, Rohini Garden, Saharanpur plotno 1 Smt Seema Jain, South: Private Plot no 3 Sanjay Jain Symbolic
1 1) Mr. Vinay Kumar 04.09.2024 Date: 6. | PNB:CivilLines, Saharanpur One House constructed over one Plot of Land no. 4 measuring area 75.83 sq 31-03-2024 Rs. 23,30,000/-
Rs.11,29,461/- 21.11.2024 Shri Rishipal Singh S/o Lakhan Singh R/o- Plot | Yards or 63.40 sq Meter having Dimension in East 20ft, West 22ft, North 32ft 6 16-12-2024 Not
(Applicant), (Rupees Eleven Lakh Time: No. 4, Kh. No. 262/4, Minjula Wake Dara |inch, South 32ft 6 inch relating to Khasra no. 262/4 M situated at Brahampuri Rs. 20,01,533.13/- Rs. 2,33,000/- from Khown
45129420001837 Twenty Nine Thousand — Khanalampura, Bharampuri Colony, Saharanpur | Colony, Dara Khanalampura, Saharanpur. Bounded by: East: Rasta 15 feet | with further interest & other expences 15-12-2004 11:00 AM to
2) Mrs. Sony Four Hundred and Sixty 10:55 P.M. - 247001, Shri Amit Kumar S/o Shri Rishipal | wide, West: Saharanpur Public School, North: House of Others, South: Plot no. 3 5-12-20 04:00 PM
(Co-Applicant) One Only) Symbolic Singh R/o- Plot No. 4, Kh. No. 262/4, Minjula | of Pratibha 20-07-2024 Rs. 25.000/- '
PP as on 03.09.2024  |Possession Wake Dara Khanalampura, Bharampuri Colony, Saharanpur - 247001 & (Guarantor) Shri Basant Ram S/o Late ShriAkshya Lal Ram, Svmboli
Description of Secured Asset: Plot No.B-1/22, Flat No.SF-3, Second Floor | R/o-269-B, Railway Colony, Near Sofia Girls School, Saharanpur ymbotie
with Roof Right, LIG, Area Measuring 306 Sq.ft., situated at DLF Ankur Vihar, Vill. 7. | PNB:Civil Lines, Saharanpur Residential house bearing MPL No. 2B/3615/EWS/ 400 measuring area 47.77 28-04-2024 Rs. 20,97,000/-
Loni, Ghaziabad, U.P. Owned by Mrs. Sony, W/o. Mr. Vinay Kumar. Bounded Sh. Manoj Kumar S/o Sh. Vijaypal Singh Add 1: | Sq Meters having Dimensions in East & West 5.05 meter, North & South 9.56 16-12-2024 Not
by: East: Other's Property, West: Other's Property, North: Other's Property, D-26, Officers Colony, Delhi Road,Saharanpur - | meter with all construction therein & land beneath the same with all rights related Rs. 28,47,424.20/- Rs. 2,10,000/- from Known
. ; 247001 (U.P); Add 2: H.No. 400, 1st Floor, New | to it situated at Pathanpura Plan No. 5, New Avas Vikas Colony (Shaheed Bhagat | with further interest & other expences 11:00 AM to
South: Rasta 40 Ft. wide. . . . . 15-12-2024
- - - - - — Avas Vikas Colony, Saharanpur-247001 (U.P) & | Singh Nagar), Saharanpur in the name of Smt. Neelam W/o Sh. Manoj Kumar 04:00 PM
Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein Smt. Neelam W/o Sh. Manoj Kumar Add 1: D-26, | vide sale deed registered at Bahi No. 1, Jild No. 6057 pages 247 to 292 at S. No. 17-08-2024 Rs. 21.000/- '
above have failed to repay the amounts due, notice is hereby given to the Borrower's Officers Colony, Delhi Road, Saharanpur - |285on 16.01.2018 in the office of Sub-Registrar-Il, Saharanpur. Boundaries as e
mentioned herein above in particular and to the Public in general that the authorised 247001 (U.P), Add 2: H.No. 400, 1st Floor, New | per Sale Deed - East: House No. 407, West: House No. 399, North: House No. Symbolic
officer of Jana Small Finance Bank Limited has taken symbolic possession of the Avas Vikas Colony, Saharanpur-247001 (U.P.) & | 395, South: House No. 401 & Road 6 meter wide
properties/ secured assets described herein above in exercise of powers conferred on (Guarantor) Sh. Lokendra Kumar S/o Sh. Chaman Lal Add 1: H. No. 3/335-A, Kapil Vihar Colony, Star Paper Mill Road, Saharanpur-
him under Section 13(4) of the said act read with Rule 8 of the said rules on the dates 247001 (U.P); Add 2: C/o Pal Sweets, Star Paper Mill Road, Saharanpur-247001 (U.P)
mentioned above. The Borrowers/ Co-Borrower's/ Guarantors/ Mortgagors mentioned PNB : Gangoh (E-OBC), Saharanpur Immovable Property bearing Khasra no. 1004 measuring 11470 sq mtr. standing 17-10-2022 Rs. 1,95,00,000/
\r/]v?tﬁlt?]eag%vrzslg|gaI;gClg?t:'ei?gégﬁrep(;]z“scséqsgaennde;l adr:arl]i?}resb\),/vifr??r:fg:% n?é tgr?é:} 8. M/s AL Adeeb Brother Jalalabad Road, Near | in the name of Mr. Nadeem , Mr. Saleem Ahmed , Mr. Hazi Irfan all sons of Hazi 16-12-2024 Not
propertie: y gs prop Slaughter House, Gangoh, Saharanpur , M/s AL | Yasin & Mrs. Bano W/o Nawab situated at Gangoh Khalsa Bahar Hadood Rs. 64,20,235.20/- Rs. 19,50,000/- from K
Secured assets will be subject to the charge of Jana Small Finance Bank Limited. Adeeb Brother C/o M/s Nadeem Brothers, | Pargana Gangoh Distt. Saharanpur Sale Deed No. 6285 dated 26.05.2005 & | with further interest & other expences 11:00 AM to nown
Place: Delhi NCR | Sd/- Authorised Officer, Gangoh Khalsa Bahar Hadood, Gangoh Titro | Bounded as under (as per site) North: Slaughter House, South: Kachha Road, 15-12-2024 0'4.00 PM
Date: 22.11.2024 | Jana Small Finance Bank Limited Road, Distt. Saharanpur & Sh Nadeem S/o Yasin | East: Slaughter House of Nadeem Ahmed, West: Property of Nadeem Khan 16-01-2023 Rs. 2,00,000/- :
= JAHASM n ] LFi HAHEE BAHK (Prop.) R/o Near Taliyan Masjid Gulam Ouliya, Gangoh, Saharanpur & (Guarantor) Mohd. Saleem Ahmed S/o Yasin, Irfan S/o Yasin, -
'.LU " s ) 2 b Mohd Nadeem S/o Yasin (All) R/o Near Taliyan Masjid, Gulamouliya,gangoh, Saharanpur-247001 & Smt. Bano W/o Nawab R/o- Symbolic
. . . . Chausana, Tehsill Kairana
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park, 9. |PNB:GANGOH (E-OBC), Saharanpur Residential Property measuring area 13.47 Sq Meter or 16.04 Sq Yards situated 08-02-2018 Rs. 7,30,000 /-
Challaghatta, Bangalore-560071. Branch Office: 16/12, 2nd Floor, W.E.A, Arya Shri Yogesh Rohila S/o Shri Ramesh Chand | at Mohalla Najool, Near Mohalla Babu Rai, Kasba Gangoh, Pargana Gangoh, 16-12-2024 Not
Samaj Road, Karol Bagh, New Delhi-110005. (Prop. M/s Rohila Kiryana Shop) R/o- Nagar | Tehsil Nakur, District Saharanpur. Owned by Shri Yogesh Kumar Rohila S/o Shri Rs.17,32,981.00/- Rs. 80,000/- from Known
Palika Road, Bazar Najul, Gangoh, District | Ramesh Chand. Bounded as under: East — 12ft Pukhta Road, West — Police | with further interest and other expenses 11:00 AM to
Saharanpur- 247001 & Shri Yogesh Rohila S/o | Chowki, North—Police Chowki, South — Property of Shri Gopal 15-12-2024 04:00 PM
FORM A Shri Ramesh Chand (Prop. M/s Rohila Kiryana 18-05-2018 '
PUBLIC ANNOUNCEMENT Shop) R/o - Vill. Sangathera, P.O. Mahangi, - Rs. 10,000/
[Under regulstion 6 of the Insolvency and Barkuplcy Board of Inda (Insoleency Rasolufan Gangoh, District Saharanpur Symbolic
Process for Corporate Persons) Regulations, 2016) 10. |PNB:N.A.V,, Saharanpur All that Flat, having Flat No. 206 situated on lind Floor without roof rights with all 01-02-2024 Rs. 42.14.000/-
FOR THE ATTENTION OF THE CREDITORS OF SUICH INDUSTRIES LIMITED " IShri Deepak Gambhir S/o Shri Raj Kumar |fixtures and fittings all rights of egress and ingress constructed on land bearing S 16-12-2024 Not
_ _ RELEVANT PARTICULARS Gambhir R/o H. No. 1/7606/2, Laxman Singh | Khasra No. 225Kha having super area 79.48 Sq Meters situated at Mauja Rs. 39,25,105.10/- Rs. 4,22,000/- from Known
1| Mame of The Comparats DalHdor Suich reclustnes Lrnfed Colony, Near Mission Compound, Saharanpur- | Dhoran Khas, Distt. Dehradun duly registered at Sub-Registrar-IV, Dehradun at | with further interest and other expenses 11:00 AM to
7 | Date of Incorporalion of Corporasa Dabilor 1 7X07 2008 247001 & Smt. Divya Gambhir W/o Shri Deepak | Book No. 1, Vol No. 5348, Page No. 1 to 30 at document no. 5069 dated 15-12-2024 04:00 PM
T A Ty T TS e T T e Gambhir R/o H. No. 1/7606/2, Laxman Singh | 28.11.2020. Boundaries are as under — East: 20 Ft wide road on Ground Floor, 07-05-2024
3 (e ntier "tffr o Gopk i et O Gornparkes yROG), Qe Colony, Near Mission Compound, Saharanpur- | West: Flat No. 205 thereafter 40 Ft wide road on ground floor, North: Land of Rs. 45,000/-
|Incorporated | Ragisterad R . I : 247001 others, South: Property of Krishna Home Symbolic
4 Lorponss I|‘.|:-'|I|I:,' Murnbier | Lirbed Liatality LS1S0e0LAKIBFLG TS0
| Ieniificasion Number of Corporate Debor 11. | PNB: RPS Depot, Saharanpur Commercial Shop part of basement LGF 12B measuring area 20.07 Sq mtr or 29-08-2017 Rs. 15,75,000/-
5 | Adoress of The Registened Office And Piat Mumber &8, Hird Floor, Block-5. Naiwals, M/s Onwards Computers (Prop — Smt. Nitika W/o | 24.00 sq yards bearing MPL No 2/1377 at lower ground floor without roof rights 16-12-2024 Not
Prircipal Cffice (If Any) of C: . o . i Shri Vinay Kumar) Shop no. LGF 12-B, |situated at Dar Abadi Parshvanath Plaza, Court Road, Saharanpur standing on Rs. 19,21,908/- Rs. 1,60,000/- from K
e fice (If &nyliof Canparate Dabbo Karal Bagh, Maith Dedhe -#10005 - ok, _ ith further interest & other expences nown
G Tinacivancy Commancemant Date in respott FSar1004 Parshvnath Plaza, COL_th_ Road, Saharanpur |the name of Smt. Nitika W/o Shri \_/|nay Kumar. Bounded as under: East — LGF | With Tu p 15-12-2024 11:00 AM to
7 ks v ; - } ) I (U.P.) & (Guarantor) Shri Vinay Kumar S/o Late | 12A, West —-LGF 14, North — Corridor (common passage of complex), South — 04:00 PM
(of Corporate Debdar | [Crier Racaived on 23112024 Sh. Balwant Singh R/o House No. 3/3715, New | common space at ground floor CASP7AUN Rs. 15,000/-
! |Estimated Date Of Chosura of Insakeancy 17052025 Kapil Vihar, Behind Geeta Pump, Saharanpur Physical Y
S 0n PGS [ 12. | PNB:Rail Road, Deoband, Sah One Residential Plot No. 33 built h th ing 185.40 Sq Met 13-06-2023 & 08-06-2023
R T T T T ) : Railway Road, Deoband, Saharanpur ne Residential Plot No. uilt house thereon measuring . g Meters or -06- -06- R
; :;::]::zl E:E;:l;;?;EFrTaSII;I;nW- ::’Ehlzllllr'=Pb{.tI;|:i:llﬂll=-d.l~J|:[-FEE‘2‘1'5.2[-1-1-'-2.'-_'I|3 M/s Baba Battery Traders, (Prop. Ashok Kumar) | 221.66 Sq Yards having Dimensions East 28' 6”, West 28' 6", North 70", South 70' Rs. 61,20,000/ 16-12-2024 Not
et Sl hirdl o s Address: Mohalla- Sant Nagar Colony, Railway | situated at Vivek Vihar Noorpur, Bairoon Hadood, Khasra No. 300, Paragana & | Rs. 16,26,710.49/- & Rs. 44,35,472.11/- Rs. 6,20,000/- from Known
| Rescation Professional | Road, Deoband, Distt. Saharanpur, Shri Ashok | Tehsil- Deoband, Distt. Saharanpur in the name of Shri Ashok Kumar S/o Shri | with further interest and other expenses 11:00 AM to
3 | Adireas And E-Mal of Tha Iilenim Resoiiben M- 235, Poor Ground Floos, Grester Kalash|| Kumar S/o Shri Sompal R/o Vivek Vihar, Teachers | Sompal Singh vide Deed No. 3759 dated 27.04.2013. Boundaries as per Sale 15-12-2024 04:00 PM
| Prafessional, & Registerad with the Board | New Dialhi- 190048, bsgoyalt@gmai.com Colony Deoband, Saharanpur -247554 (U.P) & | Deed —East: Rasta 28 ft wide, West: Plot No. 53, North: Plot No. 32, South: Plot 04-01-2024 Rs. 70.000/-
10| Adcress ard E-Mail i bs used for M-215, Rear Ground Floor, Greaser Kalashll Smt. Kavita Singh W/o Sh. Ashok Kumar R/o Vill. | of other person Svmbol o
Comaspendence with the Inberim Resclution Kerw Delhi-110048 Sisoni, Badgaon, Tehsil Rampur Maniharan, Saharanpur - 247453 (U.P.) & (Guarantors) Smt. Kavita Singh W/o Shri Ashok Kumar ymoolc
Prakessanal Emanl; cipsuchiEomail cam R/o Vivek Vihar, Teachers Colony Deoband, Saharanpur -247554 (U.P) & Shri Vikesh Kumar S/o Shri Tej Singh R/o Vill. Sisoni,
11 Last Date For Submissan of Claims [ 3422004 Badgaon, Tehsil Rampur Maniharan, Saharanpur - 247453 (U.P.)
12| Classes of Credilors, f any, under Clause () KA 13. | PNB:Railway Road, Deoband, Saharanpur An Educational Building Total measuring area 1897 Sq meters situated at Khasra 04-04-2022 Rs. 45,45,000/-
if Sub-Secton (fA) of Secton 21, ascertaned " | M/s Prerna Sanskriti & Shekshik Sewa Sansthan| no.404, 405, 406, 407 Deoband to Manglore Road at Village- Miragpur Pargana 16-12-2024 Not
by the Inberim Raselution Profassonal Regd Office, Star Paper Mill Road, Himmat Nagar,| & Tehsill Deoband, District Saharanpur. Bounded as under: East: Owners Rs. 28,59,378.76/- Rs. 4,55,000/- from Known
{2 Names of Insoheancy Professionals idensfied | NA Saharanpur-247001, Red Fort International| Property, West: Chak Road & Others Property, North: Manglore Road, South: [ with further interest & other expences 15-12-2024 11:00 AM to
i a0t a5 Authorsed Representztive of Cradions Academy Manglore Road, Near Mankeshwar| Owners Property 04:00 PM
I Class {Three rames for each class| | Mahadev Manki Mandir, Deoband, Saharanpur-247001, Sh. Virender Singh Guijjar S/o Late Shri Ranjit Singh (President) Star Paper 17-06-2022 Rs. 50,000/
14|{a} Relavant Foeme and (k) Dedails of &y Mill Road, Near IPT Himmat Nagar, Saharanpur-247001, Smt. Anita Devi W/o Shri Manish Kumar (Treasure) Village Miragpur, Symbolic
Authorized Represemiatives are evsilable &, Deoband, District Saharanpur, Shri Gulab Singh S/o Shri Virender Singh (Manager/Mortgager) R/o Village Miragpur, Deoband,
P i B i - S P T r District Saharanpur, Shri Rakesh Kumar S/o Virender Singh (manager/mortgager), Village Miragpur, Deoband, District Saharanpur,
ﬁ;"z;;:;gﬂmurE-rlTUI:::l:ritl;-l?ndsl:E-;:E;ﬂ;!:;:ug?::;é:?:[?; Ilsii: :;I;:L':;'l'r;;' Jﬁ;"izs Shri Manish Kumar S/o Shri Virender Singh (manager/mortgager) R/o Village Miragpur, Deoband, District Saharanpur
ordier dated 1% 1272024, in Company Patitian Mo, CP{IB) KO 662 (WD, 2023 14. | PNB: SME, Saharanpur Commercial building bearing MPL No 2B/514/A situated at 1st Floor without 22-10-2019 Rs. 58,70,000/-
The creditors of Suich Industries Limiied are hereby called upen to submit $hair claims with prood on ar " | M/s Bawa Trading Cgrporat.ion (Prop: Shri| ground floor & without roof right, above showroom of numero uno gdjacent sunny 16-12-2024 Not
iafore- DU SN0 S e intark Teaokiion tiileasionial B he adirans mirtoned sasrel ant Mo 4 Shubham Arora S/o Shri Indrajeet Arora) R/o H| garments near parsavnath plaza, court road, Saharanpur measuring area 95.92 Rs. 4,31,70,165/- Rs. 6,00,000/- fi
0 132024 0 tha 0 fa . 3 gairet antry No. 10 ; . _ ) rom Known
oy, No. 6/6221, Vishnu Puri Colony, New Madho sq yards or 863.28 sq ft or 80.20 Sq mtr owned through sale deed no 2903 & | with further interest & other expences 15-12-2024 11:00 AM to
% . . Nagar, Saharanpur 247001 2. M/s bawa trading| 2904 dated 29.04.2016 & Sale deed no. 2951 & 2952 dated 02.05.2016 all 04:00 PM
Thi Financial Crediars shall submi their proafof deims by ebeciomc means only, All oéhar creditors may Corporation (Prop: Shri Shubham Arora S/o Shri| executed and registered at Sub Registrar — || office, Saharanpur by M/s Bawa 13-01-2020 Rs. 60.000/- '
subemif the claims with proaf in persan, by post or by efectronic means. The proof of delmes is i ke Indrajeet Arora) Near Bharat Petroleum Petrol| Sales corporation through its prop. Shri Sanjeev Kapoor S/o Shri Kuldeep Singh B
aubenitied by way of e falowing specfied forma song with docamentary proal insuppoet of theer elaims. Pump Gopalpura, Behat Road, Saharanpur| Kapoor, bounded by - East — Bajaj Showroom, West — Property of Sunny Symbolic
Form B-fior ol sims by Dperabional Greditors (excenl Workmeen and emplayees) 247001 3. Sh.Sanjeev Kapoor S/o Shri Kuldeep | Garments, North—Common Passage 24 Ftwide, South — Others property
Form G- for Claims by Frrancial Credifoes, Singh Kapoor R/o 14/1388, Kishanpura, Saharanpur - 247001 4. Smt. Neha Salwan, W/o Arpit Salwan R/o H No. 221, Vaishali
Farm D= 1or Clair by @ workman and smploes, Pitampura, Delhi 110034, 5. Smt. Rashmi Salwan, W/o Mohit Salwan R/o H No. 221, Vaishali Pitampura, Delhi 110034
Form E-faf Clalms byauthadized Rapees drialive o worknén and émpliyies, i — . ) i — i i B = .
Form-F- loe Claims by cradiloes othar than Fnancial creditors and aperaticnal creditars TERMS AND CONDITIONS : The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and tothe following further conditions: 1. The properties are being sold on “AS IS WHERE IS BASIS” and “AS IS WHAT
I e 1 ik the e of oin, you gy downioed Sia Showarimnioned foeries frm dia watislis. a5 IS BASIS” and “WHATEVER THERE IS BASIS” 2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error,
FEE'El.:r:.i.-'Eld'..llqu:Er i;;--l.-rm;-.- ;11 Egrkrjpl::-.-E!.:.an;l.:.I ;'I'ﬂiil-'|l'5l:;i'rl.i.r-i.:-'|-'HE¢'=l:rl.-e‘ .::1 p':r.,eqsll"r l:-l.:-l'l.'-l.:'l';le misstatement or omission in this proclamation. 3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://ebkray.in on 16-12-2024 @ 11.00 AM to 04.00 PM. 4. For detailed term and conditions of the sale, please refer
elph el : : ! o = https://ebkray.in . For any query the Interested bidder May Contact Nodal Officer Sh. Chander Mohan Vij, Authorised Officer of Circle Sastra Centre, Saharanpur Mob. 9911453324 The Authorised Officer reserves the right to reject or accept all or any
pansons| Ragpulafion, 2016 . . I : ) . . : . . . o . SRR ' . '
) ) ] ) . ] . N bids without assigning any reason. The Authorised Officer further reserve the right to postpone/cancel /adjourn/discontinue the process of E-Auction at any stage without assigning any reason & his decision in this regards shall be final. The Authorised Officer may
Submissicn of false of misleading proofs of claim shall atiract panalties. A1 clamants are advisod (o vary the terms of E-Auction atany time witout assigning any reason. Incase the contents of English Version & Hindi Version differs, the English version shall prevail.
invanatly mentian thairPaN, email id and phone rumbearm the daim forms.
Sd- ALL CONCERNED TO NOTE THAT THIS PUBLICATION IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002 TO THE BORROWERS /MORTGAGORS/GUARANTORS.
{Bhim Sain Goyal)
afe: HM1/2034 Interim Resolution Professional . . . . . .
Date: 21112024 PSRt bl Date : 21-11-2024 Place : Saharanpur (U.P.) Authorised Officer (Punjab National Bank)
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